
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
CP-355/2017 in 
OA-1622/2014 

 
New Delhi, this the 7th day of January, 2019 

 
 

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mr. Pradeep Kumar, Member (A) 

 
 
1.  V.K.Sharma,s/o Sh. T.R.Sharma, 

Aged 67 Years 
Under Secretary(Retd.) [Group „A‟] 
r/o 87E, Pocket 4, 
Mayur Vihar, Phase-I, 
Delhi-110091. 

 
 
2.  Asha Bhalla, d/o Sh. Ram Lal Bhatia 

Aged 65 Years 
Private Secretary(Retd.) 
r/o 365, Dr. Mukherjee Nagar, 
Delhi-110009. 

 
3.  Harvinder Singh, s/o Sh.Gurcharan Singh Vohra, 

Aged 67 years, 
Under Secretary(Retd.) 
r/o 107, Nilgiri Apts, 
Alaknanda, 
New Delhi-110019. 

 
4.  G.P.Singh, s/o Late S. Himmat Singh, 

Aged 65 Years 
Principal Private Secretary(Retd.) 
r/o WZ-24, 1st Floor , 
St. No.2, Shiv Nagar, 
New Delhi-110058. 

 
5.  Devki Ajwani, d/o Sh. Dharam Das Gidwani, 

Aged 64 years, 
Under Secretary(Retd.) 
r/o B-71, Sector-27, 
Noida-201301, UP. 
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6.  H.S. Sethi, s/o Sh. Jeet Singh Sethi, 
Aged 67 Years 
Principal Private Secretary(Retd.) 
r/o 51A, Pocket 3, 
Mayur Vihar, Phase-I, 
Delhi-110091. 

 
7.  A.K.Saxena , s/o Late Sh. G.C.L. Saxena 

Aged 67 Years 
Principal Private Secretary(Retd.) 
r/o B-1/1003, Lotus Pond, 
VaibhavKhand, Indirapuram, 
Ghaziabad-201010. 

 
8.  A.K.Gupta, s/o Sh. Om Prakash K.Gupta, 

Aged 66 Years 
Principal Private Secretary(Retd.) 
r/o G-78, Lajpat Nagar-I, 
NewDelhi-110024. 

 
9.  P.N.S. Kurup, s/o Late Sh. P.N.K. Kurup, 

Aged 66 Years 
Principal Private Secretary(Retd.) 
r/o 143B, J&K Pocket, 
Dilshad Garden, 
Delhi-110095. 

 
10.  Manmohan Singh, s/o Late Sh. S. Hukam Singh, 

Aged 64 Years 
Principal Private Secretary(Retd.) 
r/o C-104,IInd Floor, 
Fateh Nagar, 
Delhi-110018. 

 
11.  R.P.S.Lamba, s/o Late Sh. S. Kesar Singh Lamba, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o B-60 (FF),Fateh Nagar, 
Jail Road, 
Delhi-110018. 

 
12.  N.J.S.Gujral, s/o Shri Kirpal Singh Gujral, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o M-357, Guru Harikrishan Nagar, 
Paschim Vihar, 
Delhi-110087. 

 
13.  R.P.Singh, s/o S. Sohan Singh, 
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Aged 67 Years 
Private Secretary(Retd.) 
r/o A-615,Shastri Nagar, 
Delhi-110009. 

 
14.  R.N.Muralidharan, s/o Late Sh. R.Nathamuni, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o B-504, New Arohi Apts, 
Plot No. 13, 
Sector-12, Dwarka, 
Delhi-110075. 

 
15.  Surinder Kumar, s/o Late Sh. Banwari Lal Sharma, 

Aged 67 Years 
Private Secretary(Retd.) 
r/o C-159, Sidharthkunj Apts., 
Sector-7, Dwarka, 
Delhi-110075. 

 
16.  N.K.Sood, s/o Late Sh. P.H.Sood, 

Aged 67 Years 
Principal Private Secretary(Retd.) 
r/o D-7/7099, Vasant Kunj, 
Delhi-110070. 

 
17.  S.C.Kalra, s/o Late Sh. T.D.Kalra, 

Aged 68 Years 
Private Secretary(Retd.) 
r/o B-191, Lok Vihar, 
Pitampura, 
Delhi-110034. 

 
18.  P.N.Sachdeva, s/o Late Sh. Chhanga Ram Sachdeva, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o WZ-3242A, Mohindra Park, 
Delhi-110034 

 
19.  P.K. Galhotra, s/o Late Sh. Sohan Lal Galhotra, 

Aged 65 Years 
Principal Private Secretary(Retd.) 
r/o A-307 (FF), Surya Nagar, 
Ghaziabad-201011 

 
 
20.  S.K.Sethi , s/o Late Sh. N.R.Sethi, 

Aged 67 Years 
Private Secretary(Retd.) 
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r/o 35/3, Double Storey, Ashok Nagar, 
New Delhi-110018. 

 
21.  V. Ramachandran, s/o Late Shri P.V. Pulavar, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o “Vasantham”/XVI/309, 
Rose Garden, Meikkad P.O., 
Nedumbassery, 
Ernakulam Distt., Kerala-683589. 

 
22.  V.K.Kapoor, s/o Late Sh. K.L.Kapoor, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o F-202, Vikaspuri, 
New Delhi-110018. 

 
23.  Ms. P.L. Tandon, d/o Late Sh. Ranjit Rai Ghai, 

Aged 65 Years 
Private Secretary(Retd.) 
r/o C-603,Golden Trellis, Survey No.38/7, 
Belewadi, 
Pune-411045, Maharashtra. 

 
24.  N.C. Gupta,s/o Sh. B.R.Gupta 

Aged 65 Years 
Principal Private Secretary(Retd.) 
r/o Coral 1103, My Home Jewel Apts, 
Madinagura Rangareddy, 
Hyderabad-500049,A.P. 

 
25.  L.C. Sharma, s/o Late Sh. Nand Lal, 

Aged 65 Years, 
Principal Private Secretary(Retd.) 
r/o Flat No.184,Green Towers, 
Plot No. 7C, 
Sector- 23, Dwarka, 
Delhi-110075. 

 
26.  K.Sudhakaran, s/o Late Sh. K.R.K.Menon, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o 141 C, Pocket J&K, Dilshad Garden, 
Delhi-110095. 

 
27.  Mrs. M. Rethi, d/o Late Sh. M. Krishnan, 

Aged 66 Years 
Under Secretary(Retd.) 
r/o C-92, Pushpanjali Enclave, 
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Pitampura, 
Delhi-110034. 

 
28.  Virender Kumar, s/o Sh. G.C. Bhandari, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o 253, Harnam Apts, 
Plot No. 4, 
Sector-13, Dwarka, 
Delhi-110075. 

 
29.  V.K. Behal, s/o Late Sh. D.N. Behal, 

Aged 65 Years 
Principal Private Secretary(Retd.) 
r/o 71, Kalyan Vihar, 
Delhi-110009. 

 
30.  H.R. Kalra, s/o Sh. J.R.Kalra 

Aged 66 Years 
Private Secretary(Retd.) 
r/o 25B, Hans Vihar Apts., 
Sector-13, Rohini, 
Delhi-110085. 
 

31.  D.R. Gureja, s/o Late Sh. N. R.Gureja 
Aged 66 Years 
Private Secretary (Retd.) 
r/o 157, Shivalik Apts., 
Alaknanda, 
New Delhi-110019. 

 
32.  R.K. Dovhal, s/o Late Sh. R. Prasad, 

Aged 64 Years 
Private Secretary(Retd.) 
r/o B-2/7, Glaxo Apts, 
Mayur Vihar Phase-I Extn. 
Delhi-110091. 

 
33.  Lila Dhar Pandey, s/o Sh. Hari Datt, 

Aged 67 Years 
Private Secretary(Retd.) 
r/o 901, M-1, Amrapali Royal, 
Vaibhav Khand, Indirapuram, 
Ghaziabad-201014, 

 
34.  S.K. Bakshi, s/o Late Sh. S.R. Bakshi, 

Aged 66 Years 
Principal Private Secretary(Retd.) 
r/o B-1/39, (III Floor), 
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Janakpuri, 
New Delhi-110058. 

 
35.  S.C. Arora, s/o Late Sh. Arora, 

Aged 68 Years 
Private Secretary(Retd.) 
r/o 1203/T-23,Orchid Petals, 
Sector 49, Gurgaon. 

 
36.  Ms. Neelam Chandna, s/o Late Sh. S.L.Arora, 

Aged 65 Years 
Under Secretary(Retd.) 
r/o WZ-407C, F/Flr, Hari Nagar, 
Janak Park, 
New Delhi-110064. 

 
37.  G.M.Rao, s/o Sh. K. K.Murty, 

Aged 67 Years 
Private Secretary(Retd.) 
C/o Shri A.Ananda Rao, 
“Sri Sai Nilayam” Mitra Street, 
Distt. Ganjam, 
Berhampur-760001, Odisha. 

 
38.  Chain Singh, s/o Late Sh. Sandhia Dass, 

Aged 64 Years 
Principal Private Secretary(Retd.) 
r/o Y-59, Vivekanand CGHS Ltd., 
Plot No. 2,Sector-12, Dwarka, 
Delhi-110075. 

 
39.  R.S. Nagpal, s/o Late Sh. G.S. Nagpal, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o M-496, First Floor, Guru Harkrishan Nagar, 
Paschim Vihar, 
New Delhi-110087. 

 
40.  Avinash K.Gupta, s/o Sh. Tek Chand Gu 

Aged 65 Years 
Private Secretary(Retd.) 
r/o G-105, Vivekanand Apts, 
Plot No. 2, Sector-5, Dwarka, 
New Delhi-110075 

 
41.  K. Radhakrishnan, s/o Late Sh. V.B.Nair, 

Aged 65 Years 
Principal Private Secretary(Retd.) 
r/o Krishna Vihar,, 
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Desamangalam (PO), Thrissur Distt., 
Kerala-679532. 

 
 
42.  V.K.Gupta, s/o Sh. S.D. Gupta, 

Aged 64 Years 
Principal Private Secretary(Retd.) 
r/o 71/95 Prem Nagar, 
Janakpuri, New Delhi-110058 

 
 
43.  Rakesh Kumar, s/o Late Sh. Harbans Lal, 

Aged 63 Years 
Principal Private Secretary(Retd.) 
r/o Flat No. 234, Swan CGHS Ltd. 
Plot No. 1,Sector-3, Dwarka, 
New Delhi-110078. 

 
 
44.  Hardial Singh s/o Late Sh. Jagan Nath, 

Aged 66 Years 
Private Secretary(Retd.) 
r/o B-204, Amba G. Resiency, 
Ahinsa Khand-2, 
Indirapuram, Ghaziabad,UP.   ..Applidcants. 

 
 
(Ms. Nisha Priya Bhatia, Advocate) 
 
 

Versus 
 
Anil Dhasmana, 
Secretary (R), 
Cabinet Secretariat (SW), 
Bikaner House Annexe, 
Shahjahan Road, 
New Delhi-110011.       ..Respondents 

 
 
(Sh. D.S. Mahendru, Advocate) 
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: ORDER (ORAL) : 

 
Justice L. Narasimha Reddy, Chairman : 
 
  This contempt petition is filed alleging that the 

respondents did not implement the directions issued by this 

Tribunal through its order dated 18.09.2015 passed in OA 

No.1622/2014.  It was about extension of the benefit of 

MACP. 

2. The respondents filed a compliance affidavit dated 

01.10.2018.  It is stated that individual cheques have also 

been handed over to the respective applicants, and that there 

is compliance of the order.  

3. Learned counsel for the applicant submits that there are 

certain calculation errors, and some more amounts are due.  

We do not accept that contention straightway.  However, we 

leave it open to the applicants to point out the calculation 

errors, if any.  If there exist any calculation errors, the 

respondents shall take the same into account and correct it.  

On the other hand if the calculation was made properly, reply 

shall be given accordingly.   

4. The CP is closed accordingly.  There shall be no order as 

to costs. 

 
(Pradeep Kumar)       (Justice L. Narasimha Reddy) 
   Member (A)        Chairman 
 
/pj/ 


